
HIGH COURT OF MADHYA PRADESH 
PRINCIPAL SEAT —JABALPUR 

II NOTIFICATION // 

No.31 /RG/2020 	 Jabalpur, Dated 16/03/2020 

In view of the outbreak of Coronavirus (2019-nCOV), the Full Ccurt 

in its Meeting held on 16/03/2020 has taken the decision that the functioning 

of High Court at Jabalpur and Benches at Indore and Gwalior from 

16/03/2020 shall be restricted to urgent matters and other matters listed will 

be adjourned to the dates mentioned in the cause list. 

This arrangement shall continue till 20th  March, 2020. 

By order of the High Court 

c\A—° 
(Pramod Kumar Agrawal) 

Principal Registrar (Vigilance) 

Copy forwarded to: 

1. All the Secretaries to Hon'ble Judges of the High Court at Principal 
Seat Jabalpur and Benches at Indore & Gwalior. 

2. Advocate General, 0/o Advocate General, High Court of Madhya 
Pradesh, Jabalpur/Indore/Gwalior. 

3. Principal Registrar, Bench Indore & Gwalior for information and to 
circulate amongst all concerned. 

4. Chairman, M.P. State Bar Council, Jabalpur. 
5. President/Secretary, High Court Bar Association, Jabalpur/ 

Indore/Gwal i or. 
6. President/Secretary, High Court Advocates Bar Association, Jabalpur. 
7. President/Secretary, Senior Advocate Council, Jabalpur. 
8. President/Secretary, District Bar Association, Jabalpur/Indore/ Gwahor. 
9. Senior Principal System Analyst (S.A.) for information and to woloed 

the same in the official website of the High Court. 

att (Manoj 	etivastava) 
Principal 	istrar (Judicial) 
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